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INTRODUCTION 

1 I the Charrperson of the Commuttee on Estimates having been authonzed 
by the Commuttee in this behalf signed this Report on the (1) Budget Estimates for 
the year 2011-2012 in respect of Public Health Engineering Department and 
(n) implementation of outstanding recommendations/observations of the Committee 

2 A bnef summary of the recommendations/observations of the Commuttee 
15 given in Appendix (I) and हा] in respect of Public Health Engineenng Department 
and Implementation of outstanding recommendations/observations respectvely The 
summary Is not exhaustive and for fuli recommendations or observations of the 
Committee reference be made 10 the main Report and the reports of previous 
years (for implementation) relating to the Departments concemned 

3 A bref record of the proceedings of each meeting has been kept separately 
in the Vidhan Sabha Secretanat 

4 The Comnuttee 15 thankful 10 the Chief Secretary and other Financial 
Commussioner/Commissioner and Pnncipal Secretanes/Secretanes/representat ives 
of the Departments who appeared before the Committee from time to time for their 
valuable assistance to the Committee 

5 The Committee 15 also highly thankful and apprectates the working of the 
Secretary Under Secretary Branch Officials of the Haryana Vidhan Sabha 
Secretanat for पिला unstinted whote-hearted co-operation and assistance rendered 
by them 

RAO DHARAM PAL, 

Chairperson 
The 15th February 2012 Committee on Estimates



REPORT 

Constitution of the Committee 

1 The Committee on Estimates for the year 2011-2012 consisting of nine 

members was nominated by the Hon ble Speaker on having been authonized by a 

motion moved and passed by the Haryana Vidhan Sabha पा its sitting held on 

7th March 2011and notified vide Haryana Vidhan Sabha Secretarat Notification 

No EC 1/2011-12/28 dated 28th April 2011 

Appointment of Chairpersons 

2 Rac Dharam Pal M L A was appointed the Chairperson of the Commuttee 

Siftings 

3 The Committee held/fixed 70 meetings (at Chandigarh and outside Chandigarh) 

till the finalization of this Report 

Implementations/Recommendations 

4 The Committee scrutinized the replies received from the Government |] 

connecton with the outstanding recommendations/observations made पा their reports 

for the year 1995-96 1996 97 1998 99 2000 01 2001 02 2003 04 2006 07 

2007 08 2008 09 and 2010 11 pertaining to Public Health Engineenng Health 

Mines & Geology Tounsm Excise & Taxation Environment Development & 

Panchayats Rural Development Industnies & Commerce Welfare of SCs & 80 5 

Tourism and Excise and Taxation Departments The Committee dropped the 

recommendations/observations where it was satisfied with the action taken by the 

Govemment The observations to the Committee of the remaining recommendations/ 

observations in respect of these reports are contained पा Appendix Il of this Report 

Selection of Departments 

5 The Committee Selected the following Departments with a view to scrutinize 

their Budget Estimates for the year 2011 12 

1 Enwvironment Department 

2 Public Health Engineenng Department 

3 Imgation Department 

4 Public Works (B&R) Department 

5 Health Department



Scrutiny/Framing of Questionnaire/Oral Examination 

6 The Committee took a serious view for not supplying the Matenal on the 

Budget Estimates for the year 2011 2012 by the Public Works (8 & R) and Health 

Departments The Committee recommends that approprate action be taken 

against the concerned Officers of the Public Works (B&R) and Health 

Departments who are responsible for it 

7 The Committee scrutinized the matenal and framed the questionnaire In 

respect of the Environment Public Health Engineenng Irmigation and Public Health 

Engineering Departments for the year 2011-2012 and orally examined the Financial 

Commusstoner/Commussioner & Principal Secretary/Secretary to Government 

Haryana Public Health Engineering Department 

Supplementary Estimates 

8 The Committee also scrutinized the Supplementary Estimates of Haryana 

Government for the year 2011-2012 and examined the representative of the Finance 

Department as well as other Departments concemed with the demands and also 

prepared पिला reports thereon for being presented to the Vidhan Sabha on the date 

fixed therefore 

General Observation Finance Department 

9 The Committee while scrutinizing the replies received from the Government 
relating to the Departments pending paragraphs of previous reports concerning 

these Departments have experienced that the replies thereof are not being sent by 

some of the departments in time nspite of the instructions issued by the Government 

from time to time 

The Committee 15 of the view that the Finance Department should 

coordinate in this respect and reiterate these instructions to all the concerned 

Departments so that replies are sent in time in order to streamline the 

functioning of the Committee 

10  The Report of the Committee ॥ respect of Public Health Engineering 

Department are ॥ the following paras
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PUBLIC HEALTH ENGINEERING 

DEPARTMENT 
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1 Organization of the Department 

The Public Health Engineering Department of Haryana State i1s headed by an Engineer in Chief assisted by 4 Chief Engineer 6 Superintending Engineers 
10 Executive Engineer in the Head Office In the field there are 14 Circles each 
headed by an Superintending Engineer In all there are 54 working Divisions 
Besides this there are 2 Mechanical Divisions Each Division 15 headed by an 
Executive Engineer
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2 Functions of the Department & its subordinate offices 

The department 15 engaged in execution operation and matntenance of 
water supply पा rural sectors water supply and sewerage m urban sector besides 
provision of operation and maintenance of sanitary tnstallations in Government 

Institutions and other deposit works 

The main function of the department is as under 

o
 

के
 

W
 

N
 

The department 1s headed by Engineer ॥ Chief who is the 0४818 in charge 
of the department for the following works assisted by four Chief Engineer at Head 

Drinking water facilittes Rural as well as Urban Area 

Sewerage system in urban area including treatment of esculent effluents 

Strom water drainage ॥ urban area 

Water Supply Sewerage and Sanitation in Govt building 

Operation and maintenance of all the above services 

Function of Subordinate Offices 

1 Engineer in Chief 

Office level who have been assigned the following works 

0 

(n) 

() 

(शा) 

1 Chief Engineer (Urban) 

Urban works 

Estt Gazetted Section 

Chief Vigilance Officer 

2 Chief Engineer {Project) 

Mewat Project and Mewat Development Board Works 

YAP Work 

Government Works 

3 Chief Engineer(Rural) 

Augmentation/ACA works of rural area 

NABARD works 

NCR (Rural work except Mewat Project Work) 

Shivalik Development Board Works 

Independent feeders works 

Estt Non Gazetted (Technical Section) 

Works of Rural Stadiums/Model Villages
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{vin) All correspondence with State Government regarding rural water supply 

(ix) Sanitary Board 

(¥) Cash Section 

() Budget and Accounts 

4 Chief Engineer(Programme) 

() Indira Gandhi Drinking Water Supply works 

() ARWSP works 

() DDP works 

(v Computerization 

(v) Estt Staff Section 

(Vi) Works of G&A section 

(vi) 1st Appeliate Authority 

5 Superintending Engineer 

Superintending Engineer 15 responsible to the Chief Engineer s for 
administration and General Professional Control or Public Waorks in charge of officers 
of the department within his circle of superintendence 

6 Executive Engineer 

The executive Engineer 15 responsible (0 the Supenntending Engineer for 
management and execution of works within his division 

7 Sub Division Engineer 

Sub Divisional Engineer is responsible 10 the Executive Engtneer for 
management and execution of works within his Sub Division and assists the 
Executive Engineer in completion of various projects 

3 Creation of Posts 

The Department was asked by the Committee as to whether the department 
has sent any proposal for creation of more Posts to the Finance Department dunng 
the last three years if 50 the details of these proposals alongwith thetr justification 
be furnished to the Committee The Committee may also be Informed the number 
of posts sanctioned by the Finance Department during the last three years out of 
the posts asked for by the department
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The Department replied as under — 

THE DETAIL OF POSTS REQUIRED DURING LAST 3YEARS & 

POSTS SANCTIONED BY GOVT 

Sr Name of Post Additional Additional 

No Posts Posts Created/ 
Required Approved 

1 Superntending Engineer (Field) 2 2 

2 Executive Engineer (Field) 12 1 

3 50६ (Field) 17 17 

4. Junior Engineer 54 54 

5 Supenntendent (Field) 4 4 

6 Dy Supenintendent (Field) 12 11 

7 Divistonal Accounts Officer (Field) 12 1 

8 SO (Feld) 3 3 

9 ADA (Field) 1 11 

10 Assistant (Field) 19 17 

11 Junior Programmer 71 71 

12 SDC 18 18 

13 Clerk/AS DC 274 187 

14 Circle Head Draftsman (Field +H 0) 2 2 

15 Head Draftsman (Fieid+H 0) 12 11 

16 Assistant Draftsman (Field+ H O) 63 61 

17 Tracer (Field+ H O) NIl Nif 

18 Stenographer (Field) 5 5 

19 Steno- Typist (Field) 13 12 

20 Jamadar Peon/Peon/Daftni(Field) 105 57 

21 Chemist 12 12 

22 LabAttendent 12 12 

After going through the wntten reply and oral examination of the representatives 

of the Department the Committee desired to know the justification of the 

demand of new posts which the department has sent to the Government 

4 VacantPost 

The Department was asked by the Committee to inform about the number of post 

lying vacant category wise alongwith the period from which these are lying vacant
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The Department replies as under — 

Regquisition of following posts has been sent to concerned offices for filling 
up the posts 

Category Requisition sent Requisition yet 

to be sent 

SDEs 32 — 

Chemists 1 — 

Junior Engineers 127 7 

Assistant Draftsman 83 — 

Clerks (Head office) 19 — 

Steno typist (field cadre) 17 

Peohs 2 

Clerks (field cadre) 288 21 

Besides above the following promotional posts are lying vacant 

5 no circle supernntendents 4 nos head draftsman 2 no steno graphers 
(head office) 5 nos steno typist 7 nopeons 21 no clerks 12 no stenographer 3 
no deputy superintendents 8 no assistants (field cadre) and4 no SDC s 

The vacancy position of Regular Mechanical Establishment has been asked 
from field offices and will 06 sent within 016 month after compilation 

Detall of posts lying vacant category wise 15 as under — 

Sr  Designation Period Sanctioned Working Vacant Remarks 
No posts 

1 2 3 4 5 6 7 

1 Junior Engineer 2010 609 475 134 The requisition of 127 

Junior Engineers has been 

sentto 11550 vide No 1538 
dated 2 4 2010 stand 
advertised 

2 Head Draftsman 2010 68 64 04 The shortfail 15 due to non 

availability of SC from the 

Assistant Draftsman 

3 Assistant Draftsman 2010 162 69 83 The requisition of 83 

Assistant Draftsmen has 

been sentto HSSC vide No 
3776 dated 15 8 2011
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2 3 7 

(o
] 

10 

1 

12 

13 

14 

Dy Superintendent 2011 
{Head Office) 

Assistant (Head Office) 2011 

Clerk (Head Office) 2011 

Stenographer 2011 

Steno Typist 2010 
(Filed Cadre) 

Peon (Head Office) 2010 

Clerk (Filed Cadre) 2011 

Stenographer (Filed Cadre) — 

Dy Supenntendent 2011 

(Freld Cadre) 

Assistant (Filed Cadre) 2011 

SDE 2011 

30 

33 

2 

42 Direct 
quota 

14 promotion 

quota 

28 

491 

14 

56 

128 

174 

19 

19 

182 

53 

120 

170 

19 

23 

309 

12 

8 

4 

Promotional quotal post 

Proemotional quota post 

The requisihion of 19 clerks 
has been sent to HSSC 
vide this office Memo No 

5786 WSSS/ES (1) dated 
05 10 2007 and Memo No 

41336 WSS/ES(1) 
22 10 2008 

Promotional quota post 

The requisition of 17 

Steno Typist has been 
sent to HSSC vide this 

office Memo No 
3748 PHE (ES 3) dated 
06 08 2010 

The requisition of 2 Peon 

has been sent to 
Secretary Haryana Group 
D Employees Selection 
Committee Chandigarh 
Memo No 62 PHE/ES 3 

dated 5 2 2010 and Memo 
Ne 7353 PHE (ES 3) 
19 12 2010 & Memo No 

2589 PHE (ES 3) dated 
19 05 2011 

The requisition of 288 
Clerks has been sent to 

HSSC wvide this office 
Memo No 6044 PHE/ES 2 

dated 02 11 2011 

Promotional quota post 

Promotional qucta post 

Promotional qucta post 

Promotional quota post 

After going through the wntten reply and oral examination of the representatives 
of the Department the Committee recommends that the vacant posts must 
be filled up without further loss of time 50 that the work of the Department 
may not suffer The Committee may be informed about it
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13 

Drinking Water Facilities 

The Department was asked by the Committee whether there 15 any village/ 
town/part of any city which has not been provided the drinking water facilities 

in the reply to the questionnaire of the Committee the department submitted 
that all the villages/towns have been provided with drinking water facilities But 
during the course of oral examination it came into the notice of the Committee that 
there are such Dhanies where water facility has not been provided Therefore, 
the Committee desired (0 know full details of the number of such Dhantes 
which have requested for providing the drinking water along with the 
numbers of such Dhanies to which the drinking water has not been made 
available even after their request 

Embezzlement/Misappropriation/irregularities of Funds 

On being asked by the Committee regarding — 

(@) 

0) 

The number ए complaints recetved and enquiry conducted regarding 
Irrugulangies/embezziments/misappropriation of funds against the 
officers/officials of the department during the last three years together 
with the action taken by the department against them who have been 
found at fault with the latest position thereof and 

The number of aforesaid cases pending at present in the different courts 
alongwtth the financial imphcations involved therein 

The Department reply 15 25 under — 

@) 

(b) 

33 no complaints were received regarding Iirregulanties/ 
embezzlements/misappropniation of funds against the officers/officials 
of the department during last 3 years The enquiry has been completed 
in19no complaints and Is in progress in the balance 14 no complaints 
On the 08515 of findings 1n the enquiry report of above stated 19 no 
complaints 4 no complaints have been filed घाव disciplinary action 
against the defaulting officers/officials 15 in progress पा the remaining 
15 no complaints 

There are total of 7 no cases of revovery pending in vanous courts The 
latest status 15 as under —
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(@) After going through the wnitten reply and oral examination of the 

representatives of the Department the Committee recommends that 

the complete details about the action taken in the matter of 

complaints received and enquiry conducted regarding the 

irregularities/embezzlement/misappropriation of funds agamist 

the officers/officials of the department during the last three years 

may be provided to the Committee The Comnuttee 2150 want to 

know about the number of such cases which has been disposed 

of at department level 

() The Committee recommends that the latest position of the Courts 

Cases alongwith its details may 2150 be provided 

7 Purchase of Material 

On being asked by the Committee regarding — 

The details of purchases of different types of materials which were made 

during the last three years alongwith the details of the matenals which would not be 

used and the reasons therefore The procedure adopted for the purchase of these 

matenals may also be intimated (0 the Committee 

The Department reply 15 as under — 

The department purchased matenal of approx Rs 303 15 cr पा year 2008 

09 Rs 297 02 cr in the year 2008 10 and Rs 156 53 in the year 2010 11 The 

material has been used/is being consumed No materal purchased during the last 

3 years in surplus 

All the matenial has been purchased through 0580 Hr after vide publicity in 

papaers by DS&D Hr and purchase was finalized with the approval of High Powered 

Purchase Committee Supply Orders are placed after finalization of purchase by 

the High Powered Purchase Committee and with the approvai or Competent Authonty
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After going through the written reply and oral examination ए the representatives of 

the Department the Committee want to know the reasons for which purchasing 

of matenal has been made less during the year 2010-2011 according to the 

details provided by the department 

8 Purchase of Machinery 

On being asked by the Committee regarding — 

The details of the machinery purchased duning the last three years alongwith 

ts purpose usages and the procedure adopted for the purchase of this machinery 

The Department reply 15 25 under — 

Besides purchases of small machinery like pumping sets of water supply or 

sewerage disposal the major machmnery like Sewer cleaning machine Rotary Rigs 

Diesel Generating sets purchased 1sRs Nilin the year 2008-09 Rs 381805 inthe 

year 2009-10 and Rs 129 lacs in the year 2010-11 The machmery was purchased 

for dnlling of tubewellws cleaning of sewers etc 

All the machinery has been purchased through DS&D Hr after vide publicity 

॥ papers by DS&D Hr and purchase was finalized with the approval of High Powered 

Purchase Committee Supply Orders are placed after finalization of purchase by 

the High Powered Purchase Committee and with the approval of Competent Authonty
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After going through the written reply and oral examination of the representatives 

of the Department the Committee recommends that the information regarding 

progress of increasing the numbers of Rigs may be intimated to the 

Committee 

9 Audit Paras 

The Department was asked by the Committee to supply the details of the 

audit conducted by the A G parties alongwith the audit paras/objections raised by 

these parties and the action taken by the department on these audit paras dunng 

the last three years 

The Department reply 15 as under — 

There are a total of 666 105 paras outstanding The department submits the 

replies to the objections raised by the audit party and best efforts are made to get 

these paras settled , 

After going through the wntten reply and oral examination of the representatives 

of the Department the Committee recommends that the Committee may be 

informed about the latest position about the audit paras/objection raised by 

the audit parties and also provide the detailed information about it 

10 Loss of Funds and Matenal 

On betng asked by the Commuttee regarding — 

(a) Whether any cases of loss/shortage in the department have been 

noticed/detected by the department duning the last three years If so 

the number of such cases together with the fotal 1055 suffered पा each 

case alongwith the action taken or proposed to be taken against the 

officers/officials mvolved found at fault in the said cases and 

{(b) The step taken 50 far to effect recovery of the 1055 | any suffered 

The Department reply 1s as under — 

The detall ए such cases
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(b) The concermned employees are directed to their recoveries deposited In 
case theydo notdeposit the same 15 recovered from the outstanding 

amounts If any within department from benefits due at the time of 
retrement and also filng civil suits by attaching the properties of the 
defaulters 

After going through the wntten reply and oral examination of the representatives 

ofthe Department the Committee recommends that the amount of [oss occurred 

and the amount of recovery made so far may be intimated to the Committee 
along with the full details about the number of persons who have been 
punished so far 

11 Water Tapes 

While discussion In the oral examination it came into the notice of the 
Committee that the Taps fitted on the water supply generally are removed by the 
mischievous persons so the Committee recommends that the technical wing 
of the department should develop such type of taps which can not be 
removed eastly 

12 Stand Post 

While discussion ॥ the oral examination It came into the notice of the 
Committee that there s no provision of drinking water पा the unauthonzed Colonies 
Drinking water 1s a basic human need Therefore, the Committee recommends 
that a proposal regarding the setting up of Stand Posts 1n these Colonies 
may be sent to the Hon’ble Chief Minister
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APPENDIX-I 

Summary of recommendations/observations of the 
Committee on Estmates (2011 2012) 

PUBLIC HEALTH ENGINEERING DEPARTMENT 

Sr 

No 

Page Paragraphs Observations 

4 

10 

12 

13 

16 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee desired to know the 
justification of the demand of new posts which 
the department has sent to the Government 

After going through the wnitten reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the vacant posts must be filled up without 
further loss of time so that the work of the 
Department may not suffer The Committee 
may be informed about it 

Dunng the course of oral examination it came into 
the notice of the Committee that there are such 
Dhanies where water facility has not been 
provided Therefore, the Committee desired to 
know full details of the number of such 
Dhanies which have requested for providing 
the drinking water along with the numbers of 
such Dhanies to which the drinking water has 
not been made available even after their 
request 

After going through the written reply आएं oral 
examination of the representatives of the 
Department the Committee recommends that 
the complete details about the action taken 
in the matter of complaints received and 
enquiry conducted regarding the irregular- 
ittes/ embezzlement /misappropriation of 

funds against the officers /officials of the 
department duning the last three year may be 
provided to the Committee The Commuttee 
also want to know about the number of such
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18 

20 

20 

25 

25 

10 

11 

(b) 

cases which has been disposed off at 
department level 

The Committee recommends that the latest 
position of the Courts Cases along with its 
details may also be provided 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee want 10 know the 
reasons for which purchasing of material has 
been made less during the year 2010-2011 
according to the details provided by the 
department 

After going through the written reply and oral 
examination of the representatives of the 

Department the Committee recommends that 
the information regarding progress of 
tncreasing the numbers of Rigs may be 
intimated to the Committee 

After going through the written reply and oral 
examination of the representatives of the 

Department the Committee recommends that 
the Committee may be mmformed about the 
latest position about the audit paras/objection 
raised by the audit parties and also provide 
the detailed information about it 

After going through the written reply and oral 
examination of the representatives of the 
Department the Committee recommends that 
the amount of loss occurred and the amount 
of recovery made so far may be intimated to 
the Committee along with the full details about 
the number of persons who have been 
punished so far 

While discussion in the oral examination it came 
into the notice of the Committee that the Taps fitted 
on the water supply generally are removed by the 
mischievous persons so the Committee 
recommends that the technical wing of the 
department should develop such type of taps 
which can not be removed easily
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While discussion ॥ the oral examination 1t came 
into the notice of the Committee that there 15 no 
provision of drninking water in the unauthorized 
Colonies Dninking water 15 8 basic human need 
Therefore the Commitftee recommends that 

a proposal regarding the setting up of Stand 
Posts पा these Colonies may be sent to the 

Hon’ble Chief Minister



29 

Appendix | 

Summary showing the cutstanding recommendations of the Committee on 
Estimates relating to the years 1995 96 1996 97 1998 99 2000-2001 2001-2002 
2003 2004 2006 2007 2007 2008 2008 2009 and 2010-2011 

Sr 

No 

Page 
of the 
Report 

Paragraphs Further Observations/ Recommendations 
made by the Committee 

2 4 

1 

2 

28th Report (1995 96) 

! PUBLIC HEALTH ENGINEERING DEPARTMENT 

30 34 

3537 

20 

23 

The Committee therefore desired the department 
to expedite and finalise the cases at the earliest 
alongwith the action taken against the officers/ 
officials who are at fault 

The Committee further desired to intimate the 

amount involved in each case 

The Committee therefore desired that the detall 
of the cases relating to embezzlements/ 
complaints etc which are pending in various 
courts alongwith the amount involved be sent to 
the Committee 

() The Committee therefore recommended 
that the action to finalize the remaining matters 

be expedited and action against the defaulters be 
also taken under intimation to the Committee 

(॥ Durning oral examination of the 
representatives of the Public Health Engineering 
Departmenton 12 5 2010 a matter regarding the 
imprisonment of Shri Raghubir Singh Beldar 
UchanaTeh Narwana Distt Jind under Section 
420 for the penod from 8-2-2008 to 8 5 2008 came 
to the notice of the Committee on Estimates 
During the oral examination the departmental 
representatives assured that it will be looked into 
and Committee will be informed accordingly The 
department informed the Commuttee vide its memo 
No 14741 PHE/B-2 dated 20 9-2010 that 
Shri Raghubir Singh Beldar working पा the PHE 
Sub Diviston Uchana remained on long leave from
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4 

3 13 14 16 

8 2 200810 3 5-2008 During the leave period the 
offictal was in jall due to family land dispute When 
the matter came n the notice of Executive 
Engineer he was acquitted of the charge levelled 

aganst him However the explanation of the official 
was called In the reply he stated that he was in 

jail under Section 420 due to family land dispute 
dunng the leave penod The Hon ble Session Court 
vide order dated 31-3 2009 had acquitted him of 
the charges levelled against him Executive 
Engineer PHE Division Narwana who 15 Drawing 
& Disbursing Officer for pay has no knowledge 
about the refationship of SDE and Official The 
Committee went through the reply of the 
department which was not found satisfactory by 
the Committee The department has itself admitted 

that official Shri Raghubir Singh Beldar Uchana 
Distt Jind remained on long leave from 8 2 2008 
to 3 5 3008 and druing the leave period the official 
was injall The Committee observed that the reply 
itself contradictory The Committee noted that it 
was very much compulsory to suspend an official 
for the period for which he remained in jail 
whatsoever reason is under the relevant provision 
of the Haryana Cwvil Services (Punishment and 
Appeal) Rules 1987 85 was done In the case of 
Shri Subhash Solanki Electrician Helper working 
in the PHE Division No 1 Faridabad Therefore 
the Committee recommends that strict action 
be taken against the officers concerned 

(S D E ) who are responsible for this lapse at 
that time and who have done a loss to State 
Exchequer 

29th Report (1996 97) 

HEALTH DEPARTMENT 

After going through the reply and the oral evidence 
of the department the Committee desired that the 
case as stated above be expedited under intmation 
to the Committee 

The Commuttee 06 also supplied the details of the 
cases | any pending ॥ any court against the 
officers/officials of the department
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30-31 

1214 

15 16 

28 The Committee is of the opinion that the department 
should supply the detalls of the complaints received 
against the Drug Inspectors during the last three 
years 

The Committee further 15 of the opinion that the 
detall of the cases | any Instituted | any court 
under relevant Act/Rules dunng the last three 
years for breach of Act against any party be 
supplied 

The Commuittee is also of the opinion that the detail 
of the sale of drugs एप contravention of the Act If 
any detected during the last three years be 
supplied {o the Commiftee 

31stReport (1998 99) 

MINES & GEOLOGY DEPARTMENT 

17 

20 

After going through the reply and oral evidence of 
the department the Committee desired that a copy 
of the Haryana Regulation and Control of Crusher 
Act 1991 {upto date) be supplied to the 
Comnuttee 

The Committee further desired to know whether 
the department has identified the sites/places 
where crushers are functioning unauthonsedly/ 
illegally | 50 the detail thereof 

If the reply as above 15 In affirmative what steps 
have been taken or proposed to be taken by the 
department against the defaulters 

The above information be supphed to the Committee 

at the earhest 

After oral examination of the department the 
Committee desired to know the penod dunng which 
the unauthonised extractions was done alongwith 
the names of parties minerals and location 

The Committee further desired that the latest 
position/detail of the cases | which FIR had been 
lodged U/S 379 [ PC alongwith the detall of the 
parttes be 8150 supplied
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The above information be supplied to the Committee 

at the earliest 

32nd Report (2000-2001) 

TOURISM DEPARTMENT 

After oral evidence of the department the 
Committee desires that the department 10 intimate 

the efforts made to minimize the 1055 incurred पा 
various tourist complexes 

The Committee therefore recommends thatthe 

name of the tounst complex in which Petrol Pumps 
are to be installed be informed and the name of 

the complexes which will be closed may also be 
Intimated to the Committee 

During the spot inspection the Commuttee 

observed that the building of Surkhab Tounst 
Complex Sirsa the complex is very old The 
Committee therefore recommends that the new 
building with modern facilities & banquet hall be 
constructed The Committee further recommends 
that the price of liquor/beer served पा the complex 
may also be reduced 

The Committee therefore observed that the Tounst 
Complex Ottuwear 15 an extra liablility on the 
department and recommends that the complex be 
closed 

The Committee also recommends that a banquet 
hall at Papaya Tourist Complex Fatehabad Blue 
छाए Complex at Hisar Black Bird Tounist Complex 
at Hansi may also be constructed 

33rd Report (2001-2002) 
EXCISE & TAXATION DEPARTMENT 

8 After going through the reply of the department 
and after oral evidence of the departmental 
representatives the Committee would like to know 
the details of the cases pending for recovery of 
arrears as on 31-3-2002 along with amount involved 
in each case 

The Committee would further like to know the 
details of the cases which are pending in the Court 

and Quasi Judicial proceedings
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The Committee recommends that all-out efforts 
may be made to recover the outstanding amount 
involved and the details of efforts made पा this 
regard be intimated (0 the Committee within a 
period of three months 

The Committee would also ike to make on the 

spot study tour of Distilleries in the State 

35th Report (2003 2004) 

ENVIRONMENT DEPARTMENT 

() After going through the reples of the 
Department the Cammittee desired the 
Department to supply the detail of the 81 

projects clearances for which have been given 
along with detail of the cases of clearance still 
pending with the Department till the finalization 
of the report 

() The Committee desired to know whether all 
the projects have planted trees on the required 
20% areas of their land 

() The Committee further desired to know the 
number of projects 1f any of which the 

guarantee money has been utilized by the 

Forest Department for plantation of trees n 
case the owners have falled to plant the trees 

as required 

(v) The Committee further desired that the details 
of the Inspection made by the Department to 
check the 20% planted area during the period 
from 2001-2002 till the finalization of the report 
be supplied to the Committee 

The Committee would like to know the latest 

position (14 7-2011) 

The Committee recommends that effective steps 
to check the reverse pumping of the polluted water 

be taken by the Environment Department under 
iIntimation to the Committee (2150 observed inone 

of the next paras) 

The Committee would like to know the latest 

posttion (14 7 2011)
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The Committee desired to intimate the detail of 

those brick kiln manufacturing units who have not 

installed the chamber and chimney and 

recommends that they may not be given consent 

for operating the unit 

The Committee would like to know the latest 

position (14-7-2011) 

The Committee recommends that this amount 

(being given to Eco-clubs) of Rs 1 000/- 15 

insufficient and the Department to consider for the 

increase of the same 

The Committee would like 10 know the latest 

position (20 7 2011) 

The efforts made in this respect may be intimated 

to the Committee 

() The Commuittee desired that the Department 

should take more effective steps to check the 
qualities as per norms in manufacturing of the 

polythene bags 

(1) The Committee further desired that the 

Environment Department may convey the 
desire of the Committee to the Urban 

Development Department to check the 

pollution caused by the polythene bags in the 

cittes of the State 

The Committee would like to know the latest 

position (20 7 2011) 

(0 After having discussed this matter in detail the 
Committee recommends that in addition to the 
steps taken for controlling poltution caused by 
crushers the Department should also take 
steps for the proper maintenance of the roads 

leading to the crushers/zones to control the 

air pollution caused due to dust under 
intimation to the Commuttee 

(॥ The Comnuttee further recommends that 

matter of extending of area of crushers zones 
may also be examined and the same may be 

extended according to the requirements
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17 

18 
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20 

After oral evidence of the Department the 
Committee destred 

() the Department to intimate the detail of the 
defauiters ॥ any found in the sample testing 
along with the action taken against the 
defaulters and 

{(n) the Department to consider the matter of 
obtaining the samples from the distnbutaries/ 

canals from which the water 1s used for 
drinking purposes for testing ॥ the 

laboratories 

() After examination of the Department the 
Committee desired that the Department 
should check the steps to control था pollution 
from the vehicles in big cities ke Faridabad 
Gurgaon Panipat Bahadurgarh Rohtak etc 

(n) The Committee desired the Department to take 

effective steps to check the pollution caused 
by sound 

(m) The Committee further desires to intimate the 
detail of the consent granted and refused from 
2001-2002 till now 

After going through the reply of the departmental 
representatives during oral examination the 
Committee desired the Department to make efforts 
to recover the dues under intimation to the 
Committee 

The Committee desires (0 know the latest position 
of the finalization/publication of the Administrative 
Report of the Department 

36th Report (2006 2007) 

DEVELOPMENT & PANCHAYATS DEPARTMENT 

2 The Commiftee after ascertaining the position from 
the above mentioned information found that one 

post of Joint Director One post of Deputy Director 
Panchayats Cne post of DDPO & 26 Posts of 
BDPOs are lying vacant The Committee would 
like to know the date since which these posts are 
lying vacant alongwith the reasons for not filling
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these posts 50 far The Committee therefore took 

a serious view and recommends that sincere efforts 
be made to fill up these posts without any further 

loss of time so that the work of the Department 
may not suffer and the Committee be informed 
accordingly 

The Committee would like to know the latest 

position (22-6 2011) 

The Committee would like to know the nature of 
all the 168 complaints and the source from which 

these were received The Committee would also 
like to know the names of the officers alongwith 
therr designation who were found guilty and 
awarded punishment of warning to be careful in 
future or censure or their one or two increments 
were stopped and orders were proposed for the 
recovery of the amount for the loss which they 
were found responsible The Committee may also 

be informed about the names & designation of the 
officers who have been charge sheeted under Rule 
7 and 8 In 18 and 28 cases respectively The 
Committee recommends that strenuous efforts be 
made to obtain the comments/ reports from the 
quarter concerned 85 early as possible In 

remaining 101 cases 

The Committee may be informed in regard to the 
names of the Village Panchayats districtwise to 
whom training have been imparted during the year 
2008 07 alongwith the expenditure (ncurred 
thereon as well 85 maternial 1 e booklet etc 

supplied to the Members at the time of tramning 
The Committee also recommends that post lying 
vacant था this institution may be filled up at the 

earliest 

The Committee would like to know the latest 

positon (22-6 2011) 

During the course of oral examination it was 
informed by the departmental representatives that 
a tofal sanitation compaign programme was 

launched during the year 2000 which was 
sponsored by the Govt of India This programme
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15 to be iImplemented in the whole State through 
Gram Panchayats as well as Aganwan & NGOs 

The Committee would like to know the name of 
district in which this compaign have been started 
so far and the time by which this scheme wilt also 
be started पा the remaining districts of the State 

The Committee would also ltke to know the 
expenditure incurred during the current financial 

year 2006 07 for the construction of Sulabh 
Sochalya/latrines 

The Committee would also Iike to know the names 
of the 136 villages of 12 districts which have been 
sponsored 10 the Govt of India Ministry of Rural 
Development under Nirmal Gram Purshkar 
Scheme for providing of cash award 

The Committee recommends that to facilitate the 
general public a Community laterine/Sulabh 
Sochalaya be constructed near the Bus Stop/Bus 
Stand पा every viliage of the State 

The Committee would like to know the latest 
position (22-6-2011) 

The Committee desired to know the total amount 
of Matching Grants released by the department 
till the finalization of this report be supplied (0 the 
Committee 

The Committee further desired that the efforts 
should be made to release the amount of Matching 
Grants 85 soon as amount 15 deposited by the 
concerned mstitutions 

The Committee also desired that the department 
to supply the details of pending cases ॥ any with 
the department alongwith the reasons therefore 

The Committee may also be informed 85 10 
whether the utilization certificate ॥ respect of all 
the Matching Grants already released have been 
obtained if not the reason thereof be intimated to 
the Committee 

The department intimated that during the year
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2001 02 the actual estimate was of Rs 111 49 
lacs but the department has spent a sum of 
Rs 104 17 lacs on the Matching Grants Scheme 
likewise during the year 2005 06 the actual budget 

estimates was Rs 265 00 lacs whereas the 
department has actually spent Rs 243 52 lacs 

The Committee would like to know the reasons/ 
circumstances for not utifizing the full budget 
estimates for the year 2001 02 and 2005-06 

The budget estimates for the year 2006 07 85 
intimated by the department are Rs 260 00 lacs 

The Committee also desires to know the detalls 
of the expenditure incurred by the department on 

this scheme till the finalization of the report 

The Committee recommends that the Department 
may provide a list of beneficiaries/institutions for 
its perusal 

The Committee would also like to know as what 
measures are adopted by the depariment to keep 
the check and balances while spending the 
sanctioned amount by the Panchayati Ra} 
Institutions 

The Committee recommends that the reasons of 

excess expenditure incurred in the year 2002 2003 
and 2003 2004 be intimated to the Committee 

The Committee further recommends that the 
department may intimate what guidelines are made 
in the cases where amount 15 released 10 

Panchayatt Ra] institutions for the development 

work in the rural areas 

The Committee would also [ike to know as how 
much amount 15 spent dunng the year 2006 07 
out of the total budget of Rs 7760 00 lacs 

The department informed the Committee that 
budget estimates for the year 2005-06 was 
Rs 105 00 lacs but the department did not spent 
any amount and shown the expenditure as 0 00 
the department failed to spent the amount on this 

scheme ॥ the year 2005 06 Therefore the
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Committee takes it sernously and recommends that 
the department may intimate the reasons/ 
circumstances under which the department failed 
to spent the budget estimates 

The department informed that asum of Rs 318 00 
lacs was provided by the Govt of India for the year 
2000 01 to 2004 05 on this scheme 

The Committee after going through the reply of 
the department finds that no sum was provided for 
the year 2008 07 Therefore the Committee 
desired thatthe reasons for not providing the sums 
for the year 2006 07 be intimated to the Committee 

The department in their written reply intimated that 
Govt of India has not provided the funds for the 
year 2005 06 and 2006 07 however scheme was 
not failed 

The Committee desires 10 know the reasons of 
not providing the funds by the Govt of India for the 
year 2005 06 and 2006 07 

The Committee also desires to know the latest 

position of this scheme as fo whether it 15 In 

existence or not 

The Committee would like to know the details of 
the Panchayats/Panchayat Samitis to whom the 
interest free loan was given under this scheme 

The Committee further desires to know the details 
of the amount spent during the year 2006 07 till 
the finalization of this Report 

The Committee desires that the purpose alongwith 
the name of the Panchayat/Samiti for which the 

assistance has been given be supplied (0 the 
Committee 

The Committee further desired that the criteria of 

giving assistance to the Panchayats/Samitis be 
intimated to the Commuttee 

The Committee further desired that the progress 

made ।॥ the development works undertaken by 
the department during the last three years under
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Revenue Earning Scheme 96 intimated to the 
Committee 

The department informed the Committee that 
during the year 2003 04 an amount of 
Rs 1170 16 facs 2250 00 lacs were released 
for the year 2004-05 and an amount of 
Rs 11580 Q0 lacs were released for the year 
2005-06 

The Committee desires to know the details of the 
Projects/instifutions of Panchayati Raj benefited 
by distnbuting the funds by the department for the 
year 2003 04 2004-05 and 2005 06 

The Committee be intmated as to whether the 
department has obtained the utilized certficate 
from the Panchayati Rg) Institution ॥ respect of 
the funds distributed for the development of rural 
areas Ifthe said certificates are not obtained then 
the reasons of not obtaining the utihzation 
certificate be intmated 

The department informed the Committee that an 
amount of Rs 5000 00 [805 was sanctioned for 
the mamntenance of PRI Builldings and Development 
works in rural areas in the year 2005 06 

The Committee desires to know the details of 
Development works carned out by the Department 
districtwise 85 also the dertails of the PRI Builldings 
where the amount was given for mamtenance 

The department पा ॥5 written reply informed the 
Committee that 85 per the report regarding the 
name and addresses of persons/parties who have 
encroached upon propertyfland of the Department 
alongwith the action taken by this department to 
get the encroachment vacated during the last 
years This record 15 avallable with Deputy 
Commuissioner For this a letter has been 1ssued 
on dated 31 7 2006 10 all Deputy Commissioners 
As soon 85 the requisite report will recetve the 
consolidated report would be available to the 
Commuttee
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The Committee desired to know the latest position 
in this regard 

The Committee desired that the department should 
make serious efforts to decide the cases 
mentioned InAnnexure F completing the enquiry 
at the earliest under mtimation (0 the Committee 

37th Report (2007-2008) 

RURAL DEVELOPMENT DEPARTMENT 

6 

1 

12 

After going through the reply and oral examination 
of the Department the Committee observed that 
amount was given to some those people who were 
not eligible for the scheme ॥1 district Faridabad 
Wrong verification was done by scme officers 
intentionally Therefore the Committee 15 of the 
view that the responsibility be fixed and action be 
taken against the ernng Officer/officials and the 
detailed report be submitted to the Committee with 
॥ a stipulated period 

The Committee after going through the reply and 
oral examination of the Department is of the view 
that the details of plantation done on the waste 
land be supplied to the Commuttee 

The Committee would like to know पाठ latest 
position (16-6 2011) 

After going through the reply and oral examnation 
of the Department the Committee feels that 
technical posts be filled up for the smooth 
functioning of the Department The Committee 
further observed that the works of the public are 
being not done पा tme due 10 the shortage of staff 
Therefore the Committee desires that the 
districtwise details ए vacant post be supphed 10 
the Committee and strenuous steps be taken to 
fill up the said posts 

The Committee would like to know the latest 
position (16-6-2011) 

After going through the repily and oral examination 
of the Department the Committee 15 of the view
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that the stern action be taken against the persons 

whosoever are responsible 1n this matter and the 

recovery be made The Committee be appnsed of 

the action taken and stage of recovery with ही थे 

imited time period 

37th Report (2007 2008) 

INDUSTRIES & COMMERCE DEPARTMENT 

15 

18 

After going through the reply and the oral 

examination of the Department the Committee 

recommended that the vacant post be filled up 

immediately without further 1055 of time 

The Committee would like to know the latest 

posttion (21-5-2011) 

During the oral examination the Department 

submutted that detail of Sales Tax Exemption and 

subsidy of Rural Industrialization given to tiny units 

wilt be suppiied to the Committee within a month 

But the same has not been supphed till the 

finalization of report (February 2008) 

38th Report (2008 2009) 

WELFARE OF SCHEDULED CASTES AND 

BACKWARD CLASSES DEPARTMENT 

4 After going through the reply and oral examination 

of the representatives of the Department The 

Committee recommends that the vacant posts 

be filled up without further loss of time so that 

the work of the Department may not suffer 

The Committee would like 10 know the latest 

position (21-12 2011) 

After going through the written reply and oral 

examination of the representative of the department 

the Committee observed that most of the grants 

have been given ॥1 8 particular distnct Therefore, 

the Commuttee recommends that the system, 

proper procedure and full details of the 

scheme be supplied to the Committee 

The Committee would like to know the latest 

position (21-12-2011)
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After going through the wrnitten reply and oral 
examination of the representative of the 

department the Committee recommends that 
the block wise details of centers be supphed 
to the Committee The Committee also be 
informed about the system under which the 

centers are running together with the details 
of funds allocated thereto 

The Committee would like 10 know the latest 

position (21-12-2011) 

During the course of oral examination of the 
representatives ए the department the Committee 
observed that department 15 not sure about the 
reservation policy for admission ॥ the private 
colleges Therefore, the Committee 
recommends that the reservation policy for 
admission in the said colleges be 2150 
implemented The Committee further 
recommends that the full details of the letters/ 
D O letters written to the vanous departments 
for implementing the reservation policy be 
intimated to the Committee Full details of the 
latest position of backlog and the latest 
position of reservation in Board/Corporations 

and Universities be supphed to the Committee 

The Committee would like to know the latest 

posttion {14-1-2012) 

After going through the written replies and oral 
examination of the representatives of the 
department The Committee recommends that 
the latest position of recovery from the 
delinquent officers/officials be supplied to the 
Committee 

The Committee would like to know the latest 

position {14-1-2012) 

After examining the matenial supplied by the 
department and oral examination of the 
representatives of the department the Committee 
observed that budget proviston under the said 
scheme 1s insufficient Therefore, the 
Committee recommends that a provision of 
30 crore rupees 08९ made for this scheme and
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the amount of 10 thousand for repair of house 
be increased to rupees 20 thousands 

The Commuttee would like to know the latest 
position (14 1-2012) 

Durning the oral examination of the representative 
of the department the Commuttee observed that 
the amount under the Indira Gandhi Priyadarshini 
Viwah Shagun Yojana 15 not provided 10 the 
applicants in शाह There s a great backlog in the 
disbursement of 5810 amount Therefore, the 
Committee recommends that the amount of 
Indira Gandhi Priyadarshini Viwah Shagun 
Yojana be provided to the applicants पा time 
पा future and backlog be fulfilled at the 
earliest 

The Committee would like to know the latest 
position (14 1 2012) 

By examining the material supplied by the 
department and oral examination of the 
representatives of the department The Committee 
observed that the number of beneficiaries under 
the said scheme 15 decreasing whereas the same 
must be increased as the number 05 C students 
IS Increasing day by day Therefore, the 
Committee recommends that the reasons for 
decreasing the numbers of beneficiaries be 
investigated and the results thereof be 
supplied to the Committee 

The Committee would like to know the latest 
position (14 1-2012) 

38th Report (2008-2009) 

TOURISM DEPARTMENT 

After going through the written reply suppted by 
the department and oral examination of the 
representatives of the department the Committee 
recommends that all the vacant posts be filled 
up as early 85 possible to avoid any adverse 
effect on the business of the department and 
after restructuning the Commuttee be informed 
about it
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Duning the oral examination the representatives of 
the department informed the Committee that the 
Badkhal Lake and Surajkund lake have been dried 
up The Committee recommends that the 
solution of the said problem be carried out 

with the coordination of two-three 
departments The representatives of the 
department further informed the Committee that 
there are 832 rooms and 1831 beds In the 

complexes of the Department/Corporation Out of 
which 334 rooms will be renovated from 2008 to 
2009 178 rooms have been renovated durning the 
last two years The Committee recommends that 
the furniture of good quality be provided पा 
the complexes to attract the more and more 
tounists and to increase the occupancy and 
profit of the tourist complexes 

After going through the details supplied by the 
Department and oral examination of the 

representatives of the Department the Committee 
recommends that sincere steps be taken to 
promote tourisms in the State 

The Committee observed that the Private Petrol 
Pumps have been renovated and beautified property 
Therefore, the Committee recommends that 

the Department should give more attention to 
renovate and beautify its petrol pumps to 

attract the consumers 

During the course of oral examination the 

representatives of the department informed the 
Commuttee that total 118 cases are pending with 
the Department Therefore the Committee 
recommends that the latest position of the 

recovery पा the said cases be supplied to the 
Committee and the Court cases, If any, be 
pursued vigorously 

38th Report (2008-2009) 

IRRIGATION DEPARTMENT 

As already recommended by the Committee on 
Estimates Iin 15 38th Report for the year 2008 2009 
regarding non-supply of the Matenal on the Budget 
Estimates for the year 2008 2009 by the Irngation
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Department The Committee took its senous view 
on the matter and again recommends that 
appropriate action be taken against the 
concerned officer of the Irngation Department 
who are responsible for it 

39th Report (2010-2011) 

EXCISE & TAXATION DEPARTMENT 

3 After going through the written reply and oral 
examination of the representative of the 
Department the Committee recommends that 
all the vacant posts of all Categories be filled 
up without आए fruther 1055 of time to avoid 
any bad effect on tax collection था the State 

After going through the written reply and oral 
examination of the representative of the department 
the Committee recommends that as and when 
a decision of the Hon'ble Court on the entry 
tax 15 pronounced, the same be brought to 
the notice of the Committee 

As the Departmental representative stated that the 
Excise policy/aliotment policy of vends will be 
prepared up to October-November 2010 and 
Committee will be informed accordingly However 
till now 1e ॥॥ the finalization of this report no 
informatton ॥ this regard has been received 
Therefore, the Committee recommends that 
it be prepared by the Deptartment at the 
earliest and Committee may be apprised 
accordingly 

After going through the written reply and oral 
examination of the representative of the 
department the Committee recommends that 
latest poistion on increasing of tax arrear be 
brought to the notice of the Committee at the 
earliest 

After going through the written reply and oral 
examination of the representative of the 
depariment the Committee recommends that 
latest posititon on charging of tax with penalty 
in the State be brought to the notice of the 
Committee 
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